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NHRC launches human rights-themed photography 
competition  
https://theprint.in/india/nhrc-launches-human-rights-themed-photography-
competition/1083930/ 
 
https://www.theweek.in/wire-updates/national/2022/08/15/des51-day-nhrc-
photography.html 
 
https://www.latestly.com/agency-news/india-news-nhrc-launches-human-rights-themed-
photography-competition-4085066.html 
 
https://www.nyoooz.com/news/delhi/1692263/nhrc-launches-human-rightsthemed-
photography-competition/ 
 
https://www.devdiscourse.com/article/law-order/2144777-nhrc-launches-human-rights-
themed-photography-competition 
 
In line with the 'Azadi ka Amrit Mahotsav', the National Human Rights Commission 
launched a month-long online photography competition on Monday themed on human 
rights, officials said. 
 
 
Indian citizens aged 14 years and above can participate in it without any entry fee, they 
said. Mounted by the media and communication wing of the Commission, the 
competition aims at spreading awareness about various aspects of human rights and 
values as well as the need to protect them, the NHRC said in a statement. 
 
Three cash awards of Rs 15,000, Rs 10,000 and Rs 5000 along with certificates will be 
given for the first, second and the third spot winners besides seven consolation cash 
prizes of Rs 2,000 each or as may be decided by the Commission, it said. The selected 
photographs will be used by the Commission for awareness purposes, it added. 
 
'Azadi Ka Amrit Mahotsav' is a government's initiative to celebrate and commemorate 
75 years of Indian independence. 
 
NHRC chairperson justice, (retd) Arun Kumar Mishra has said the 76th Independence 
Day marks ''yet another milestone in the journey of our sovereign nation as the largest 
and successful democracy in the world''. 
 
''As we commemorate the country's Independence Day holding the tricolour high, let's 
take a pledge to uphold the unity and integrity of the country with peace and harmony in 
honour of all our great men and women, who fought for the freedom of the country from 
the British rule, and made supreme sacrifices to make a just, equitable and progressive 
society,'' he was quoted as saying in a statement. 
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Times Now/ The Indian Express 

Bilkis Bano gang-rape case: From fight for justice to release 
of 11 life imprisonment convicts; here is the timeline 
https://www.timesnownews.com/mirror-now/in-focus/bilkis-bano-gang-rape-case-from-
fight-for-justice-to-release-of-11-life-imprisonment-convicts-here-is-the-timeline-of-
events-article-93577662 
 
https://indianexpress.com/article/cities/gandhinagar/bilkis-bano-case-life-imprisonment-
convicts-released-gujarat-government-remission-policy-8092225/ 
 
In a major development in the Bilkis Bano gang-rape case, all eleven prisoners walked 
out of the Godhra sub-jail on Monday under the Gujarat government's remission policy. 
In the 2002 post-Godhra Bilkis Bano gang rape case, all eleven offenders were 
sentenced to life in prison and the decision was upheld by the Bombay High Court in 
May 2017. 
 
March 3, 2002: A ferocious crowd assaulted Bilkis Bano's family in Ahmedabad, killing 
seven members of her family. Bilkis, a 19-year-old woman who was five months 
pregnant at the time, was gang-raped while six other members of her family managed to 
flee. 
2002-2003: Local police officers repeatedly refused to register her case, alleging a lack 
of proof, and threatened her with legal actions if she pursued the matter. Bilkis then 
approached the National Human Rights Commission (NHRC) and filed a plea in the 
Supreme Court in December 2003. The Supreme Court then ordered the Central 
Bureau of Investigation (CBI) to investigate the case. 
January 2004: After gathering all the available evidence against each of the suspects 
identified in Bilkis' complaint, the CBI arrested all of them. 
August 2004: After Bilkis expressed concerns about the possibility of evidence 
tampering and potential injury to the witnesses, the Supreme Court decided to move the 
trial from Ahmedabad to Bombay. 
January 2008: 13 persons were found guilty by the trial court of raping Bilkis, 
participating in a criminal conspiracy, and murder, with 11 of them receiving life 
sentences. The accused subsequently challenged the conviction to the High Court, 
asking that the trial court's ruling be overturned. 
July 2011: The CBI filed a petition with the Bombay High Court asking for the convicts to 
be hanged. 
July 15, 2016: The appeals filed by 11 people accused of crimes in the 2002 gang rape 
case were heard by the Bombay High Court. 
September 2016: The convict's attorney requested that several witnesses in the case be 
re-examined, but the Bombay HC denied his request. 
October 2016: Bombay High Court bench ruled that the application cannot be allowed 
under the Criminal Procedure Code, but as the court mentioned that Bilkis may convert 
her application into an appeal. 
December 2016: The Bombay High Court had reserved judgement on an appeal filed by 
11 prisoners who were given life sentences. Additionally, the HC reserved its judgement 
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on a CBI appeal that sought the death punishment of three convicted criminals, 
describing it as one of the rarest of rare situations. 
May 2017: The Bombay HC upheld the life sentence of the 11 convicts. 
May 15, 2022: One of these prisoners, who had already served more than 15 years in 
prison, went before the Supreme Court and pleaded for an early release. 
August 15, 2022: All the eleven convicts walked out of the Godhra sub-jail under 
Gujarat government's remission policy. 
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एनएचआरसी ने मानवाͬधकार ͪवषय पर फोटाĒाफȧ ĤǓतयोͬगता शुǾ कȧ 
https://navbharattimes.indiatimes.com/india/nhrc-launches-photography-competition-on-
human-rights-theme/articleshow/93576863.cms 

आजादȣ का अमतृ महो×सव’ के तहत राçĚȣय मानवाͬधकार आयोग (एनएचआरसी) ने सोमवार 
को मानवाͬधकार ͪवषय पर ऑनलाइन फोटोĒाफȧ ĤǓतयोͬगता शुǾ कȧ, जो एक महȣने तक 
चलेगी। अͬधकाǐरयɉ ने यह जानकारȣ दȣ। 
उÛहɉने बताया ͩक 14 या इससे अͬधक उĨ का कोई भी भारतीय नागǐरक ǒबना ͩकसी Ĥवेश 
शुãक के इस ĤǓतयोͬगता मɅ Ǒहèसा ले सकता है। 
 
 

एनएचआरसी ने बताया ͩक आयोग के मीͫडया व संĤेषण Ĥभाग कȧ ओर कȧ गई पहल का 
उɮदेæय मानवाͬधकार के ͪवͧभÛन पहलुओं व मूãयɉ के ĤǓत जागǾकता पैदा करने के साथ-साथ 
उनकȧ र¢ा को इंͬगत करना है। 
 

बयान के मुताǒबक ĤǓतयोͬगता मɅ Ĥथम, ɮͪवतीय और ततृीय èथान आने वाले ĤǓतयोͬगयɉ को 
Ĥमाण पğ के साथ-साथ Đमश: 15 हजार, 10 हजार और पांच हजार ǽपये बतौर नकद पुरèकार 
राͧश दȣ जाएगी। इनके अलावा सात लोगɉ को दो-दो हजार ǽपये का सां×वना पुरèकार Ǒदया 
जाएगा। ͪवजेताओं का चयन आयोग करेगा। 
 

बयान के मुताǒबक चुनी हुई तèवीरɉ का इèतेमाल आयोग जागǾकता फैलाने मɅ करेगा। 
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एनएचआरसी ने मानवाͬधकार ͪवषय पर फोटाĒाफȧ ĤǓतयोͬगता शुǾ कȧ 
https://hindi.business-standard.com/storypage_hin.php?autono=2264847 

‘आजादȣ का अमतृ महो×सव’ के तहत राçĚȣय मानवाͬधकार आयोग (एनएचआरसी) ने सोमवार 
को मानवाͬधकार ͪवषय पर ऑनलाइन फोटोĒाफȧ ĤǓतयोͬगता शुǾ कȧ 
 

उÛहɉने बताया ͩक 14 या इससे अͬधक उĨ का कोई भी भारतीय नागǐरक ǒबना ͩकसी Ĥवेश 
शुãक के इस ĤǓतयोͬगता मɅ Ǒहèसा ले सकता है। 
 

एनएचआरसी ने बताया ͩक आयोग के मीͫडया व संĤेषण Ĥभाग कȧ ओर कȧ गई पहल का 
उɮदेæय मानवाͬधकार के ͪवͧभÛन पहलुओं व मूãयɉ के ĤǓत जागǾकता पैदा करने के साथ-साथ 
उनकȧ र¢ा को इंͬगत करना है। 
 

बयान के मुताǒबक ĤǓतयोͬगता मɅ Ĥथम, ɮͪवतीय और ततृीय èथान आने वाले ĤǓतयोͬगयɉ को 
Ĥमाण पğ के साथ-साथ Đमश: 15 हजार, 10 हजार और पांच हजार ǽपये बतौर नकद पुरèकार 
राͧश दȣ जाएगी। इनके अलावा सात लोगɉ को दो-दो हजार ǽपये का सां×वना पुरèकार Ǒदया 
जाएगा। ͪवजेताओं का चयन आयोग करेगा। 
 

बयान के मुताǒबक चुनी हुई तèवीरɉ का इèतेमाल आयोग जागǾकता फैलाने मɅ करेगा। 
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एनएचआरसी ने मानवाͬधकार ͪवषय पर फोटाĒाफȧ ĤǓतयोͬगता शुǾ कȧ 
https://hindi.theprint.in/india/nhrc-launches-photography-competition-on-human-rights-
theme/373810/ 

‘आजादȣ का अमतृ महो×सव’ के तहत राçĚȣय मानवाͬधकार आयोग (एनएचआरसी) ने सोमवार 
को मानवाͬधकार ͪवषय पर ऑनलाइन फोटोĒाफȧ ĤǓतयोͬगता शुǾ कȧ, जो एक महȣने तक 
चलेगी। अͬधकाǐरयɉ ने यह जानकारȣ दȣ। 
 

उÛहɉने बताया ͩक 14 या इससे अͬधक उĨ का कोई भी भारतीय नागǐरक ǒबना ͩकसी Ĥवेश 
शुãक के इस ĤǓतयोͬगता मɅ Ǒहèसा ले सकता है। 
 
 

एनएचआरसी ने बताया ͩक आयोग के मीͫडया व संĤेषण Ĥभाग कȧ ओर कȧ गई पहल का 
उɮदेæय मानवाͬधकार के ͪवͧभÛन पहलुओं व मूãयɉ के ĤǓत जागǾकता पैदा करने के साथ-साथ 
उनकȧ र¢ा को इंͬगत करना है। 
 

बयान के मुताǒबक ĤǓतयोͬगता मɅ Ĥथम, ɮͪवतीय और ततृीय èथान आने वाले ĤǓतयोͬगयɉ को 
Ĥमाण पğ के साथ-साथ Đमश: 15 हजार, 10 हजार और पांच हजार ǽपये बतौर नकद पुरèकार 
राͧश दȣ जाएगी। इनके अलावा सात लोगɉ को दो-दो हजार ǽपये का सां×वना पुरèकार Ǒदया 
जाएगा। ͪवजेताओं का चयन आयोग करेगा। 
 

बयान के मुताǒबक चुनी हुई तèवीरɉ का इèतेमाल आयोग जागǾकता फैलाने मɅ करेगा। 
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